[I INCOME TAX APPELLATE TRIBUNAL, RATIPUR ‘l

REVISED CAUSE LIST OF DB BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER

IN COURT ROOM 1
THROUGH VIRTUAL HEARING (TIME-02:30 PM ONWARDS : MEETING ID - 2640 324 0374 : PASSWORD - 2026)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 235/RPR/2022 2011-12 | [D] SILVERBRICKS INFRASTRUCTURE PVT. LTD.

2 CO 26/RPR/2023 2011-12 | [A] SILVERBRICKS INFRASTRUCTURE PVT, LTD.

3 ITA 236/RPR/2022 2012-13 [D] SILVERBRICKS INFRASTRUCTURE PVT. LTD.

4 CO 27/RPR/2023 2012-13 [A] SILVERBRICKS INFRASTRUCTURE PVT. LTD.

5 ITA 37/RPR/2023 2014-15 ﬁ)] SHRI RAKESH SARAOGI

6 CO 29/RPR/2023 2014-15 [A]:SHRI RAKESH SARAQGI

7 ITA 262/RPR/2023 2011-12 | [D] RAIPUR RESORTS AND PROPERTIES PVT.LTD.

8 CO 32/RPR/2023 2011-12 [ [A] RAIPUR RESORTS AND PROPERTIES PVT.LTD.

9 ITA 357/RPR/2025 2017-18 | [D] CHHATTISGARH STATE INDUSTRIAL DEVELOPMENT CORPORATION LIMITED )

10 A \ 812/RPR/2025 2016-17 | [A] HPRJ AGRI TRADERS PVT, LTD., JASHPURNAGAR

11 ITAEZ/RPR/zozs 201516 [D] KAVITA NACHRANI

12 ITA 7825/RPI;/20257 | 201041 [A] SANJAY BAJPAI (THROUGH L/H) SARITA BAJPAL, RAIPUR

13 ITA 826/RPR/2025 2011-12 [ [A] SANJAY BAJPAI THROUGH LEGAL HEIR SARITA BAJPAL, RAIPUR

14 TTA 842/RPR/2025 2017-18 | [A] PBS OIL INDUSTRIES PVT. LTD,. DHAMTARI

15 ITA 93/RPR/2026 2017-18 | [A] PT. SUNDARLAL SHARMA OPEN UNIVERSITY, BILASPUR (DEFECTIVE) -

16 ITA 155/RPR/2026 2016-17 [A] PREEr;dISHRA, RAIPUR (DEFECTIVE) o

17 ITA 156/RPR/2026 2018-19 [A] RAMESH KUMAR AGRAWAL, RAIPUR -

18 ITA 190/RPR/2026 2012-13 [A] PRABHAT AGARWAL (DEFECTIVE) -

19 ITA 133/RPR/2026 2019-20 | [D] AGRAWAL SPONGE PRIVATE LIMITED, RAIPUR (DEFECT COMPLIED) .
20 co 9/RPR/20267 2019-20 | [A] AGRAWAL SPONGE PRIVATE LIMITED, RAIPUR {
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INCOME TAX APPELLATE TRIBUNAL, RATPUR Il::j

REVISED CAUSE LIST OF DB BENCH FOR 14-AUGUST-2026 (FRIDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER

IN COURT ROOM 1

THROUGH VIRTUAL HEARING (TIME-02:30 PM ONWARDS : MEETING ID - 2640 324 0374 : PASSWORD - 2026)
st Al"Peal Number Assmt. Year Assessee Name —’_rfm‘ark_s’__
1 ITA 571/RPR/2026 2015-16 [A] M/S. R. K. MEDILIFE PVT. LTD., DURG (DEFECTIVE) I
2 ITA 572/RPR/2026 2020-21 [A] RAJENDRA SINGH, SURGUJA
3 ITA 573/RPR/2026 2013-14 [A] RINKU PRASAD PANDEY (DEFECTIVE) I
4 ITA 579/RPR/2026 202223 [A] AMIT:RAJPURIA, RAIPUR B
ITA 580/RPR/2026 2015-16 | [A] SHAKTI VENTURES, DURG (DEFECT COMPLIED) -
ITA 581/RPR/2026 2016-17 [A] SMT. KALAWATI GAJWANI, RAIPUR
7 ITA 582/RPR/2026 2016-17 [ [D] BIMALA JAIN, RAIPUR
8 ITA 583/RPR/2026 2014-15 [ [D] BRAHASPATI IRON AND STEEL COMPAYPRIVATE LIMITED, RAIPUR
9 ITA 584/RPR/2026 2023-24 | [D] DADU STEEL AND POWER LIMITED, RAIPUR - / ‘ )
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